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Eentra!"ﬁdministmtme Tribunal, lodhpur Bench,
Jodhpur '

Date of Order

14" Movember, 2008
Original Application No. 11272007

[Gauri Shanker Varsus Unien of India & Ors.]

Mr. M.K. Shrimali, Advocate, for applicant.

Mr. K.XK.Vyas, Advocate, for respondents.
The learned Counsel representing Ath(a applicant
stated at Bar that the re lief{s) séught for By the
applicant.in this OA has already been granted by
the- rev:pcndent - department and consequently, he

does not want ta press this Application,

In wew of - ‘the abcve submlssmn of the earned
Counsel the present DA s dssmassed as having

become infr tuctuous and the same si:ands d:qposed of
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